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now being used and whether all been certi-
fied as safe; and

(d) the names of the soft drinks which
were using BVOs and have now discontin-
ued its use?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) to (d). The information is being collected
and will be laid on the table of the Sabha.

Ayurvedic Treatment
298. SHRI KARIA MUNDA: Will the
Ministdr of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether Government propose to
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open more Ayurvedic Hospitais/Dispensa-
ries/treatment centres especially in metro
cities, keeping in view the increasing de-
mand of Ayurvedic treatment;

(b) it so, the details thereof; and

(c) total amount likely to be incurred and
number of hospitals/dispensaries proposed
1o be opened during Eighth Five Year Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI RASHEED MASOOD):
(a) to (c). Opening of Ayurvedic Hospitals/
dispensaries is primarily are concern of State
Governments. However, the following ISM
and Homoeopathic dispensaries/Units are
proposed to be opened under the CGHS
during the year 1990-91:

Place Ayur. Homoeo. Unani Siddha
1 2 4 5
Delhi 6 1 -_—
Bangalore 1 —_— —
Calcutta -— 1 —_—

In addition, it is also proposed to open con-
sultation chamber in Dr. R.M.L. and
Safdarjung Hospitals for providing specialist
consultation in Ayurveda and Homoeopa-
thy. No new Hospital is proposed to be
opened during the current year. The alloca-
tion for the Eighth Five Year Plan is yetto be
finalised by the Planning Commission.

irrigation Projects of Madhya Pradesh
299. SHRI RAGHAVJI: Will the Minis-

ter of WATER RESOURCES be pleased to
state:

(a) the details of the irrigation projects
for Vidisha, Raisen and Sihor districts of
Madhya Pradesh which have either been
rejected or returned by Union Government
during the last three years;

(b) the reasons therefor in each case;

(c) the details of such projects which
have been submitted by Madhya Pradesh
Govemment to Union Government for re-

consideration; and

(d) the names of the irrigation projects



